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Date of Order 13.‘*9 496

¢ Hon'ble M.Jstice A.K.Chatterjees Vice-Chairman.

Hon'ble Mr.M,S,WUkherjees'Administrative Member.

SUKHENDU KR, GﬂﬂFﬂLY
US&
UNTON OF IMDIA & ORS.
ﬂr?ﬁ.A.Altp counsel leading Nt;ﬁ.k.ﬂutta, counsel

appears fervthawaqplicant and Nr;K.KQHoitra, counsel lead-ing
Nr;K.L.thhepadhyay. cocunsel appeérs for the respondents.

Hearfing the counsel for the respondents we direct Mp.Dutta

to Pile a legible-copy of the'judgnont which, heouever, fir,

Dutta uvants thme te Pile; In the circumstance we direct Mr o

- Ddtta to fFile the legible copy of the judgment in question

Administrative Memb e

.ulthin a weeky Matter be listed for orders on 45‘0?96; Modified

interim order dated Q?B%BS will continue till the final orders;
24 Let a plain cupy of this order be handed ever to both

the counsel for nec@ssary action,
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